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NHRC discusses the Protection of
Tribal India

The National Human Rights
Commission, India organised
an Open House Discussion on
“Protection of Nomadic, Semi
Nomadic and De-Notified Tribes
(NTs, SNTs and DNTs) in India
and forward trajectory”, on Jan
19 at its premises. The NHRC, In-
dia Member, Dr Dnyaneshwar M
Mulay inaugurated the discussion
in the presence of several eminent
dignitaries, Dr Mulay said that
the right to life, equality, dignity
and liberty are the four major pil-
lars of human rights and every
citizen deserves to exercise them.
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